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MINISTRY OF AGRICULTURE AND FARMERS WELFARE

(Department of Agriculture, Co-operation and Farmers Welfare)

NOTIFICATION
New Delhi, the 2nd January, 2019

S.0. 45(E).—In exercise of the powers conferred by sub-clause (ii) of clause (e) of section 3 of the
Insecticides Act, 1968 (46 of 1968), the Central Government, after consultation with the Central Insecticide

Board, hereby includes the following substances in the Schedule to the said Act, namely:-

In the said Act, in the Schedule, after the existing entries, the following entries shall be inserted,

namely: -
“ Common Name CAS/CAS RN IUPAC/Chemical Abstract Name
No.
Bixafen 581809-46-3 N-(3’,4’-dichloro-5-fluorobiphenyl-2-yl)-3-(difluromethyl)-1-
methyl-1 H — pyrazole-4-carboxamide.
Fluazaindolizine 1254304-22-7 8-chloro-N-[(2-chloro-5-methoxyphenyl) sulfonyl] -6- (
trifluromethyl) imadazo [1,2- a ] pyridine-2-carboxamide
Fluindapyr (New 1383809-87-7 3-(difluoromethyl)-N-[(3RS)- 7-fluoro-2,3-dihydro-1,1,3-

Fungicide)

trimethyl-1 H-inden-4-yl]-1 methylpyrazole-4-carboxamide
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Tolpyralate
Spiropidion

Fluxametamide

Flupyrimin

Dimefluthrin

Ethaboxam
Pyrazoxyfen

Dichlormid

Lancotrione Sodium

Benzpyrimoxan

1101132-67-5

1229023-00-0

928783-29-3

1689566-03-7

271241-14-6

162650-77-3

CAS RN 71561-
11-0
37764-25-3
1486617-22-4

1449021-97-9

(RS)-1-{1-ethyl -4-[4-mesyl-3- (2- methoxyethoxy) — o -
toluoyl]pyrazole-5-yloxy} ethyl methyl carbonate
3-(4-chloro-2,6-dimethylphenyl)-8-methoxy-1-methyl-2-oxo-
1, 8- diazaspiro [4.5] dec-3-en-4-yl ethyl carbonate
4-[(5RS) -5-( 3,5-dichlorophenyl)-4,5-dihydro-5-
(trifluromethyl)-1,2-oxazole-3-yl]-N-[(EZ)(methoxyimino)
methyl]-o-toluamide

[N(E)]-N-[1-[(6-chloro-3-pyridinyl) methyl] -2(1H)-
pyridinylidene] -2,2,2-trifluroacetamide

2,3,5,6- tetrafluoro-4- (methoxymethyl) benzyl (1RS,3RS:
IRS, 3SR)-2,2-dimethyl-3-(2-methylprop-1-enyl)
cyclopropane carboxylate

(RS)-N-( a-cyano-2-thenyl)-4-ethyl-2-(ethylamino)-1,3-
thiazole-5-carboxamide.

2[4-(2,4-dichlorobenzoyl)-1,3 dimethylpyrazole-5- yloxy ]
acetophenone

N,N- diallyl-2,2-dichloroacetamide

Sodium 2- { 2 —chloro-3-[2-(1,3-dioxolan-2-yl) ethoxy]-4-
mesylbenzoyl} -3- oxycyclohex-1-en-1-olate
5-(1,3-dioxan-2-yl)-4-[4-(trifluoromethyl) benzyloxyl]
pyrimidine ”

[F. No. 13035/19/2015-PP-I (vol.ii)]
Dr. B. RAJENDER, Jt. Secy.

Note: The Principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (i) vide number G.S.R 9(E), dated the 9y anuary,1974 and subsequently amended vide the

following:-

1. G.SR.
G.S.R.
G.SR.
G.SR.
G.S.R.
G.S.R.
G.S.R.
G.SR.
G.S.R.
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. GSR.

.GSR.

. GSR.

.GSR.

. GSR.

. GSR.

. GSR.
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823(E), dated the 28 September, 1976,
200(E), dated the 29M March,1978,
574(E), dated the 6" October,1979,
32(E), dated the 12" February,1980,
501(E), dated the 17" July,1982,
500(E), dated the 18" June, 1985,

839(E), dated the 14™ November, 1985,
31(E), dated the 15" January, 1987,
511(E), dated the 22" May, 1987,
858(E), dated the 120 August, 1988,
13(E), dated the 5™ January, 1990,
987(E), dated the 20" December, 1990,
576(E),dated the 26™ August, 1993,
577(E),dated the 26" August, 1993,
730(E), dated the 300 October,1995,
10(E), dated the 3™ January,1996,
538(E), dated the 21* November, 1996,
621(E), dated the 27" October,1997,
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20.
21.
22.
23.
24.
25.
26.
27.
28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.
40.
41.
42.
43.
44.
45.
46.
47.
48.

G.SR.
G.SR.
G.S.R.
G.S.R.
G.SR.
G.SR.
G.SR.
G.SR.
G.SR.
G.SR.
G.SR.
G.SR.
G.S.R.
G.SR.
G.SR.
G.SR.
G.S.R.
G.SR.
G.S.R.
G.SR.
G.SR.
G.SR.
G.SR.
G.SR.
G.SR.

224(E), dated the 26™ March,1999,
672(E), dated the 28" September, 1999,
868(E), dated the 15" November,2000,
69(E), dated the 5 February,2001,
181(E), dated the 1 3™ March,2001,
291(E), dated the 19™ April, 2002,
772(E), da ted the 18" November,2002,
523(E), dated the 3™ July,2003,
378(E), dated the 24" June,2004,
744(E), dated the 16™ November,2004,
198(E), dated the 31* March,2005,
651(E), dated the 31% October,2005,
51(E), dated the 6" February, 2006,
683(E), dated the 31% October, 2006,
631(E), dated the 28 September, 2007,
650(E),dated the 11 September, 2008,
799(E),dated the 19" November, 2008,
384(E),dated the 4t June, 2009,
5(E),dated the 5t January, 2010,
316(E),dated the 13™ April, 2010,
764(E),dated the 15" September, 2010,
400(E), dated the 25" May, 2011 ,
908(E), dated the 29" December, 2011,
380 (E), dated the 24™ May, 2012,

111 (E), dated the 20" February, 2013 ,

G.S.R.446 (E), dated the 28" June, 2013,

G.S.R.
G.S.R.

313(E), dated the 6™ May, 2014,
790 (E), dated the 11"™ November, 2014,

S.0.3385(E), dated 27" October, 2016, and
S.0. 3304(E), dated 6" October, 2017
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